FORM A

PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF HIMALAYAN

EQUIPMENT MANUFACTURING COMPANY PRIVATE LIMITED
RELEVANT PARTICULARS

-|Name of Corporate Debtor

Himalayan Equipment Manufacturing
Company Private Limited

2. | Date of incorporation of Corporate Debtor

02.07.2010

Authority under which Corporate Debtor is
incorporated / registered

RoC - Kanpur

4. |Corporate Identity No. / Limited Liability | U29253UP2010PTC041227
Identification No. of Corporate Debtor
5. |Address of the registered office and Reg. Off.: Plot No. G-5, UPSIDC Sarojini Nagar,

principal office (if any) of Corporate Debtor

Lucknow, U.P. = 226009

6. | Insolvency commencement date in 06.10.2023 (Order recd. on 10.10.2023)
respect of Corporate Debtor

7. |Estimated date of closure of insolvency | 03.04.2024
resolution process

8.|Name and Registration number ofthe | CA (IP) Rakesh Jindal ,
insolvency professional acting as Interim | Reg. No.: IBBI/IPA-001 /IP-P00375/2017-18/10632
Resolution Professional AFA valid upto: 18/06/2024

9. | Address & email of the interim resolution | Regd. Add.: II/E-64 Nehru Nagar,

professional, as registered with the board

Ghaziabad. U.P--201001
E-mail: ca.rakeshjindal@gmail.com

10.| Address and e-mail to be used for

correspondence with the Interim
Resolution Professional

Regd. Add.: II/E-64 Nehru Nagar,
Ghaziabad. U.P.-201001
E-mail: cirp.hemcoindia@outlook.com

1.

Last date for submission of claims

24-10-2023

12.| Classes of creditors, if any, under clause (b)

of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

NA

13.

inaclass (three names for each class)

Names of insolvency professionals identified
to actas authorised representative of creditors

NA

14, (a) Relevant forms and

(b) Details of authorized representatives
are available at:

(a) Web link: hitps:/fibbi.gov.infhome/downloads
(b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Himalayan Equipment Manufacturing Company
Private Limited on 06.10.2023 (order recd. on 10.10.2023).

The creditors of Himalayan Equipment Manufacturing Company Private Limited, are hereby called
upon to submit their claims with proof on or before 24.10.2023 to the interim resolution professional at the
address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 12.10.2023
| Place: Ghaziabad

CA (IP) Rakesh Jindal
Interim Resolution Professional for

Himalayan Equipment Manufacturing Company Private Limited

Regn. No.:
Validity of AFA: AA1/10632/02/180624/105825 )

IBBI/IPA-001 /IP-P00375/2017-18/10632

q93 g

[ﬂﬁ?ﬁnﬁmwaﬁ?mﬂaaﬂmaﬁé(?ﬁmmﬁﬂ?ﬁzﬁmmm
STETHAT FHTET Ufchar) faf e, 2o1azﬁﬁrﬁmszﬁmﬁ—ﬂ

LieaRRedTarR s (fEArerr T sieeasic A=deaai=T
Hu-T uTsde fAfaes

2. |pUNegIeR & MiE B |02 STeTE, 2010

3. | wferevor fores aefm drake FTER 3T BT T—HITYR
eeR AT / Uoiied &

4| BN ITER B BURSysaE  |U29253UP2010PTC041227

5.| FTINT SAGR & Uoiidd Grarerd oo [USiid I eld: <ilc . 5ii—5, JUITHSTS ST
e S (A7 BIs) ST Udr TR TR, =, gUT | — 226009

6.| BIURE TGR & WaeT HFLUT YN |06 AT, 2023 (TSI 10 ITaTAX 2023
FETHT A fafer 1 AT §31T)

7. | FEUTSIE AT GHRT Ui aTe |03 318 e, 2024
YA @1 gargaTd ey

8. | siaRFTAEE U T A S wIH RAe ([gd) e iga
DTN T e SIETHAT YTHLTe [gof). ¥ 2:IBBI/IPA-001/IP-P00375/2017-18/10632
BT TR IO AT TR QUGHY - 18 GfH, 2024 ddb A€l

9. | TTRA THTET UTH 9T-Tel T 9aT 3N

$—Hd, VT fh ars A uoilag 8

gSfipd gdr: | / $—64 8% 713,
ITRSTATETE, 3. YT —201001
$9d : ca.rakeshjindal@gmail.com

10.

SR THATET YTH I B,
THTER S W, TR e

gSfigd udr: Il / §—64 T8% TR,
fSTaATeTe, g U.—201001
g9 : cirp.hemcoindia@outlook.com

1

ETAT IR v B 3iferd fafdy

24 AR, 2023

12.

SARA T Hh e RTERI21 D
4 IU—HRT (6F) D Fei 1ol (@) & T8

13.

foredt siofl # iRl @ arfdigd ufaf @&
U H 1 D B AR o e sfemar
WIS & A (Tedd A0 & fere e )

EINGE

14.

( &) Haferd TIA R
H@Wﬂﬁﬁﬁﬁﬁﬂﬁw
TBI IUAH &

() 9ra feias: https://ibbi.gov.infhome/download
EEINGE

2023 B U
FITET JT&THAT

fe=i®:12.10.2023
S RIERIEIE

Wwﬁméﬁmmmmﬂﬁmosmﬁzozs {Wma@?
) @1 fewreras sfaawiie Ao aaiin sush wgde fafics & fovg ke
w%?mwmﬁmmﬁmﬁl

fesrera gfdaude Agb R s urgde faffies & orant & Taggn 3 a7d) &1 v
24 JACAN 2023 B AT U4 IANA GHARI BT & WHET 6 UX ATFTH 10 & FH afvfd 0o )
TRl e bl AT T |

faiTa o= TaRI 1 319+ STa1 &1 WHIVT hacl Felds -1e AEl g1RT IR ST BRI | 3770 Bl oi-aR
39 FTa1 BT FATVT F I @ ¥, STd §RT AT §olag | (-1 ATEH1 Hegd S add & |

3Td & Woff arerar amie wmoT &Y uegfa g s+ it |

afafRa FHE= dis e, Rarera sfdaudie fgdhaan su-t ugde fefacs
yofiaevor 4 :BBI/IPA-001 /IP-P00375/2017-18/10632
QU @) dercr: AA1/10632/02/180624/105825

zﬁu,(\ma‘tﬁ)uai%snﬁlm




WWW.INDIANEXPRESS.COM

THE INDIAN EXPRESS, THURSDAY,OCTOBER 12,2023

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF HIMALAYAN
EQUIPMENT MANUFACTURING COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS

(A wholly owned subsidiary of IRCON International Limited)
Website : .com, CIN - U45400DL
E-PROCUREMENT NOTICE
e-Tender No. : IrconISL/1021/Tender/178/SVSU-External Works Dated 09.10.2023
e-Tenders in two packet system are invited from bidders meeting qualifying requirements for the
work of “Execution of balance works of external services i.e. Rain water harvesting system/
Drainage system, External sewerage system, External water supply/flushing system and

Ircon Infrastructure & Services Limited !@

V//7/4

External fi system for Shri Vishwakarma Skill University at Village Dudhola,
Skill Uni »

\% BHAKRA BEAS MANAGEMENT BOARD

\

(IRRIGATION WING)
NOTICE INVITING e-TENDER

BHAKRA BEAS
NATIONS PRIDE

CORRIGENDUM -1
NIT No. 786/23/TS

Name of Office: AddI. Superintending Engineer, BC & Township Division,
BBMB, Nangal Township

AN S GO INTERNATIONAC LD S A

Website : www.ircon.org, CIN - L45203DL1976GOI008171
e-Procurement Notice

e-Tender No. IRCON/3026/MAHSR/T2/e=Tender/Depot Track-linking-BST/R1 Dated :- 09.10.2023
e-Tender for & on behalf of IRCON is invited from bidders meeting qualifying requirements for the work of
“Execution of Ballasted Track linking including supply of Ballast and installation of Turnouts, Expansion
Joints (EJ), Insulated Joints (1) (Major Track materials i.e. JIS Rails, Sleepers, Turnouts, EJs, lJs etc. shall
be provided by IRCON for free of cost) as per Employer's Requirements at (i) Surat Depot, (i) Billimora
Safety Confirmation Car Base on viaduct and (iii) Maintenance Depots (Vapi, Surat, Bharuch, Vadodara)

U29253UP2010PTCO041227

-~

Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor
Address of the registered office and
principal office (if any) of Corporate Debtor
Insolvency commencement date in
respect of Corporate Debtor

Estimated date of closure of insolvency
resolution process

Name and Registration number of the
insolvency professional acting as Interim

il

Reg. Off.: Plot No. G-5, UPSIDC Sarojini Nagar,
Lucknow, U.P. - 226009

06.10.2023 (Order recd. on 10.10.2023)

o

~

03.04.2024

o

CA (IP) Rakesh Jindal

Reg. No.: IBBI/IPA-001 /IP-P00375/2017-18/10632

AFA valid upto: 18/06/2024

Regd. Add.: I/E-64 Nehru Nagar,

Ghaziabad. U.P.-201001

E-mail: ca.rakeshjindal@gmail.com

Regd. Add.: [I/E-64 Nehru Nagar,

Ghaziabad. U.P.-201001

E-mail: cirp.hemcoindia@outlook.com

fclail 24.10.2023

Classes of creditors, if any, under clause (b) | NA

of sub-section (BA) of section 21, ascertained

by the Interim Resolution Pr i

.| Names of insolvency professionals identified
toact. i i it

Address & emall of the interim resolution
professional, as registered with the board

©

=

| Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

| Lastdatefor

S

=

NA

inaclass (three names for each class)
(a) Relevant forms and (a) Web link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) NA

are available at:
Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Himalayan Equipment Manufacturing Company
Private Limited on 06.10.2023 (order recd. on 10.10.2023).
The creditors of Himalayan Equipment Manufacturing Company Private Limited, are hereby called
upon to submit their claims with proof on or before 24,10.2023 to the interim resolution professional at the
address mentioned against entry No. 10.

=

ial credit ly. All other

their claims wi

Th fby i
submitthe claims with proofin person, by post or by electronic means.

ffalse or mi proofs of claim penaltie:
CA (IP) Rakesh Jindal
Interim Resolution Professional for
Himal. Equipment ing Company Private Limited

Regn. No.: IBBI/IPA-001 /IP-P00375/2017-18/10632
Validity of AFA: AA1/10632/02/180624/105825

Date : 12.10.2023
Place: Ghaziabad

B-40A, Sector-1, Nolda-201301 Phone No. 8700807986, E-malil : ramesh.qupta@ircon.org

BRUHAT BENGALURU MAHANAGARA PALIKE

Office of the Executive Engineer, K R Pura Division,
Old Madras Road, K R Pura, Bengaluru - 560 036
No: EE/KRP/TND/03/2023-24 Date: 10.10.2023
INVITATION FOR SHORT TERM TENDER (IFT)
(Through GOK e-Procurement Portal only) (Two Cover System)
The Executive Engineer (K.R. Pura) invites ltem Rate
tenders from eligible tenderers for the works detailed in
the table given below. The tenderers may submit
tenders for any or all of the works given in the table in
appropriate class registered in Bruhat Bengaluru
Mahanagara Palike/CPWD/KPWD/Railways/MES/any
State or Central Govt. Organisations.

Est. Cost EMD
Name of the Work inlas)| (inZ)
Filling of Potholes in Ward Roads
of K R Pura Assembly Constituency. 195.002,92,500/-

Calendar of Events : (1) Pre-Bid Meeting will be held on
16.10.2023 at 11:30 am in the Office of the Executive Engineer,
K.R. Pura, BBMP (For Two Cover System Works) (2) Last
Date for Tender Queries & Clarifications is 18.10.2023 upto
4:00 pm. (3) Last Date Submission of Tender Documents on
or before 19.10.2023 at 4:00 pm. (4) Technical Bids will be
opened in the Office of the Executive Engineer, K.R. Pura
Division on 21.10.2023 at 4:00 pm (For Two Cover System
works). (5) This tender notice can also be seen on the BBMP
Website:www.bbmp.gov.In. Further details may be obtained
from the above office during office hours on working days or

1.|Name of Corporate Debtor Himalayan Equipment Manufacturing District- Palwal, Haryana (Package-14A) on behalf of Shri Name of work - Construction of BBMB Museum at Nangal Township | | for Ballasted Section in between Zaroli Village at Maharashtra-Gujarat Border (MAHSR km 156.600) and
Company Private Limited Cost of Work [ Rs. 447,73,579- (inclusive of GST) D s download Start date & time | 04.09.2023 at 0900 hrs. | | 1adetars MR 808 100 I e B o e Tom e 0o Havel
2. | Date of i of Corporate Debtor |02.07.2010 Last Date & Time of e-Bid Sub | 30.10.2023 up to 15.00 Hrs. (IST) Download end date & time 09.10.2023 at 1700 hrs. | [ Estimated Cost of the Work [ X 10,16,11,216.04 (including GS
3. | Authority under which Corporate Debtor is | RoC — Kanpur For further detalls, visit website : https:/letenders.govIn/eprocurelapp. Amendment(s)/| || ast date & time of online Bid Submissi 19.10.2023 at 1700 hrs. | [ LastDate and Time of e-Bid Submission | 30.10.2023 up to 1500 Hrs.
i | registered Corrigendum(s), ifany, would be hosted on the website only. Chief Ofi ISL 20102023 at 1500 hrs. | |Forfurher govlnleprocure/app. Amendments/Corrigendum, f

Date & time of online Bid opening

fsit websit
any, ite. Chief General Manager/Civil, C-4, District Centre, Saket, New Delh-110017|

For detailed NIT/term & condition etc. please visit/downloaded from
BBMB website www.bbmb.gov.in, www.eproc.punjab.gov.in

A& 8 T ETCEN LT B For your Better Tomorrow Save Energy Today

TATA POWER DELHI DISTRIBUTION LIMITED
ATata Power and Delhi Government Joint Venture

aTAPower.pot Re9d- Office : NDPL House, Hudson Lines, Kingsway Camp, Delhi 110 009

Tel : 66112222, Fax : 27468042, Email : TPDDL@tatapower-ddl.com
CIN No. : U40109DL2001PLC111526, Website : www.tatapower-ddl.com

NOTICE INVITING TEND|

TATA Power-DDL invites tenders as per following details:

Oct 12,2023

Estimated | Availability| Last Date & Time
Tender Enquiry No. CostEMD| of Bid ty of Bid Submission/
Work Description (Rs) |Document| Dateand time of
Opening of bids
TPDDL/ENGG/ENQ/200001604/23-24 %
4 Year Rate Contract for Maintenance 1210 Crsl | 49102023 ggngogg}sgo :’5/
of LT & HT Network in different zones | 19:53.000 11.2023;1530 Hrs
of Tata Power DDL
TPDDL/ENGG/ENQ/200001602/23-24 5
Rate Contract for Supply of Poly- ; 650%5(/) 16.10.2023 ggn gggg}ggg n:::l
carbonate Bus-Bar Box T T !
TPDDL/ENGG/ENQ/200001603/23-24 i
RC for Operation & Maintenance of 216558(;0 16.10.2023 ggﬂgggglggg m:/
CCMS units of street lights L ST

CORRIGENDUM / TENDER DATE EXTENTION

Tender Enquiry No. Previously | Revised Due Date & Time
Work Description Published | of Bid Submission/ Date
Date & time of opening of bids
TPDDL/ENGG/ENQ/200001585/23-24
EO fgr stupply of Paper Covered Copper | 18.09:2023 }glggggg :: }ggg HE’
onductor

Complete tender and corrigendum document is available on our
website www.tatapower-ddl.com—>Vendor Zone — Tender / Corrigendum Documents

Classifieds

PERSONAL

I, VINEETA, legally wedded
spouse of No. 15581482M,
Rank-NK, Name - Sanjay Rajak,
Unit-19 ASLT ENGR REGT C/056
- APO, presently R/o Vill.-
Saugor, PO: Cantt Head Post
Office, Teh.- Saugor, P/S -Cantt
Thana, Distt.-Saugor,Madhya
Pradesh-470001 have changed
my name from VINEETA to
VINITA RAJAK vide affidavit
No.73AE -672087dated 06-10-

(@) NORTH EASTERN RAILWAY

E-TENDER NOTICE

Dy. CME/Repair for Chief
Workshop Manager, N.E. Railway,
Mechanical Workshop, Gorakhpur-for
and on behalf of President of India
invites tender through on line (E-Open
Tender) for the following work.
S.No.-1, E-Tender Notice No. & Name
of the work: Tender No.: “32-GKP-
MWS-2023-24" “One time repair of 09
Nos. Kemppi MIG-MAG Welding sets

Model-Fast Mig Plus 450 and Fast Mig | 2023 0060108183-1
x 450 in Mechanical Workshop,
Gorakhpur through OEM/Authorised
deeler of OEM. Estimated Cost:
T 12,09,441/-, Earnest Money: LOST&FOUND

T 24,200/-, Cost of the Tender Forms:
Zero, Last date of tender submission:
Upto 11:00 hrs., Date 10-11-2023,
Period of Contract: 60 Days.

e The Details of above tender are
also available on Indian Railway
website http://www.ireps.gov.in

Dy. CME/Repair, Mech. Workshop,
CPRO/Yantrik-75 Gorakhpur

Never. travel on roo
and foot boards. f

Original Saledeed (Title Chain)
ofmy House No.53A,53B,
VaishaliEnclave,
Ismailganj,Sector-9.
Indiranagar, Lucknow,
registeredin Jild.no-2555
document no-5023 infavourof
Dhyan Singh S/o-Atar Singh,
havebeen lost, useof whichis
illegal -Hemlata RajputD/o-
Kripal Singh (Prateek Gupta,
Advocate Mb-8182002737)

0060108188-1
I Madhu Bhargawa D/o-Late

from website: https:llkppp.karnataka.gov.iré »”

Contracts - 011-66112222

Executive Engineer - K R Pura Division

H )

No.: ME-3/2023/2479

RAINIK AR

Time Schedule for Online Stray Vacancy Round UP NEET PG-2023

DRAD

Lucknow: Dated 10 October, 2023

The Time Schedule for the Admission through Online Stray Vacancy round in the State of Uttar
Pradesh for Government / Private Medical / Dental Colleges ! Institutions / District Hospitals /
Universities for Postgraduate MD/ MS { Diploma / DNB / MDS) Courses is as follows:-

POSSESSION
NOTICE
(For Immovable Property)

Whereas, the undersigned being the Authorised Officer of the Bank of Baroda under Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under section 13(12) read with Rule 3 of the security Interest (Enforcement) Rules 2002, issued a
Demand notice of the following borrower to repay the amount mentioned in the notice, within 60 days from the date
of receipt of the said notice. The borrower having failed to repay the amount, notice is hereby given to the borrower|
and the public in general that the undersigned has taken possession of the property described hereinbelow in

B i 3iim asler Bank of Baroda

| L Description Dates Total Days
1 | Date of Online Registration 12" October 2023 (From 11:00 AM) to | 02 days
13" October 2023 (Till 5:00 PM)
2 | Date of deposition of 12" October 2023 (From 11:00 AM) to | 02 days
Registration & Security Money 14" October 2023 (Till 11:00 AM)
Date of Merit List Declaration 14" October 2023 01 day
4 | Date of On-line Choice Filling 14" October 2023 (From 5:00 PM) to | 02 days
16" October 2023 (Till 5:00 PM)
5 | Date of Allotment Result Declaration | 17" October 2023 01 day
6 | Date for downloading the allotment | 18" October 2023 to 20" October 2023 | 03 days
letters and admission

2000/- (Rs. Two thousand only).

vacancy round.

again for the stray vacancy round.

money will be forfeited.

e To participate in stray vacancy round, it will be mandatory for all eligible candidates to register
themselves online on the website https:/fupneet.gov.in by depositing the registration fee of Rs.

e Only those candidates will be eligible for the stray vacancy round, who have not been allotted any
seatthrough the first, second & mop-up round of counseling of UP NEET PG-2023.

Candidates allotted through first, second & mop-up round of counseling of UP NEET PG-2023 and
candidates admitted through any round of All India quota counseling will not be eligible for the stray

Security Money Rs. 30,000/- (Rs. Thirty thousand only) for Govt. Medical / Dental Colleges. Rs.
2,00,000/- (Rs. Two lakhs only) for private medical colleges and Rs.1,00,000/- (Rupees One
Lakh only) for private dental colleges is mandatory to be deposited online by the candidates.

Such un-allotted candidates from Round 1, 2 & mop-up round UP NEET PG 2023 counseling,
whose Security money has already been deposited, are not required to deposit the Security money

If any candidate got allotment through stray vacancy round UP Neet PG-2023, but not taken
admission, Such candidates will be debarred for UP NEET PG 2024-25 counseling and security

e All information related to UP NEET PG 2023 counseling will be uploaded on website
https://upneet.gov.in and www.dgme.up.gov.in

DIRECTOR GENERAL

of powers conferred on him/her under section 13(4) of the Act, read with rule 8 of the Security Interest]

(Enforcement) Rules 2002 on the dates as mentioned below. The borrower in particular and the public in general

are hereby cautioned not to deal with the property and any dealing with the property will be subject to the charge of|

the Bank of Baroda for an amount and interest thereon. The Borrower's attention is invited to provision of]|

sub-section 8 of 13 of the Act, in respect of time available, to redeem the secured assets.
Name of the Borrower Description of

Date of Demand/Possession Notice Immovable Propel

Branch : Khaga, Distt. Fatehpur-212655. Mob. 8601804436

Borrower : M/s Kesharwani|Property situated at Village Shahjadpur Ward
Khad Bhandar, Proprietor Mr.|No. 12, Ram Nagar Khaga, Pargana-Hathgaon,

Outstanding
Amount

Niranjan Lal Kesharwni Sfo|Tehsil-Khaga & Distt-Fatehpur property| +interest
Mr. Sangam LalKesharwani. ~ |measuring area 93.00 Sqm. in the name of Smt. welf.
Date of Demand Notice : Kusuma W/o Sangam Lal. 14;03-?23
05.08.2023 The boundaries are as under: Mi;c.er
Date of Possession : East-Aam Rasta, West-BSNL Office Boundary, | Expenses/
10.10.2023 North-Plot of Seller, South-Plot of Rafi Charges

Ahamad.
Place : Fatehpur

Date : 10.10.2023 Authorised Officer, Bank of Baroda

Uttarakhand Power Corporation Limited
(A Govt. of Uttarakhand Undertaking)
Corporate Identity No.: U40109UR2001SGC025867/2358
Victoria Cross Vijeta Gabar Singh Urja Bhawan, Kanwali Road, Dehradun-248001, Telephone-(0135) 2762444,
Fax-(0135) 2763839, E-mail : cecommercialupcl@gmail.com, Website: www.upcl.org

. 1]
e e

Uttarakhand Power Corporation Limited invites e-tenders (www.mstcecommerce.com) for
purchase of short term power for the period from 01st Nov-23 to 31st Mar-2024 (RTC) as per
Ministry of Power, Government of India guidelines dated 30.03.2016 and its amendment
from time to time against Tender Specification No. 13/CE (COMM)/UPCL-13/2023 as
detailed below:-
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Timings | Q of | Minimum Bid y .
Month From '?o Power (MW) | Quantity (MW) Delivery Point

01.11.23 to 11.11.23 | 00.00 | 24:00 200 20
12.11.23 t0 30.11.23 | 00.00 | 24:00 150 20
01.12.23 t0 31.12.23 | 00.00 | 24:00 225 20 Uttarakhand State
01.01.24 t0 31.01.24 | 00.00 | 24:00 250 20 Periphery
01.02.24 t0 29.02.24 | 00.00 | 24:00 200 20
01.03.24 t0 31.03.24 |00.00 | 24:00 150 20
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The timelines for short term procurement/ bid process and activities thereafter are as under:-

Last Date of request for purchase of tender document 25,10.2023 upto 10:00 hrs

Last date and time of submission of e-tender document 25.10.2023 upto 12:00 hrs

Date and time of opening of tender document(Part-1) 25.10.2023 upto 13:00 hrs

Date and time of opening of Initial Price Offer (IPO) & e-Reverse Auction| 26.10.2023 at 11:00 hrs.
(e-RA).
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Earnest Money Deposit (EMD) in the shape of Bank Guarantee
should be in favour of Executive Engineer (CM), UPCL, VCV
Gabar Singh Urja Bhawan, Kanwali Road, Dehradun and to be
submitted in the office of SE(Commercial), UPCL, VCV Gabar
Singh Urja Bhawan, Kanwali Road, Dehradun

Rs. 30,000/MW/month
of offered capacity

BANK OF INDIA FTTTT

Stressed Assets Recovery Branch, 2nd Floor, 2 -Tilak Marg,.

Near National PG. College., Lucknow - 226001.
E-mail : shi05178@sbi.co.in

Cost of tender Specification (Demand Draft in favour of) Executive
Engineer (CM), UPCL, VCV Gabar Singh Bhawan, Kanwali Road,
Dehradun and to be submitted in the office of SE(Commercial), |Hundred Only) including
UPCL, VCV Gabar Singh Urja Bhawan, Kanwali Road, Dehradun |taxes.

Rs. 29,500/- (Rs Twenty
Nine Thousand Five

The qualifying requirements for a bidder to bid for this tender are as follows:

1. The bidder must quote not less than 20 MW quantum of power from single source of

generation,

The quantum of power offered by the bidder shall be firm power for the duration mentioned

above.

The bidder must submit the details of Bidder Company as per Annexure 'A' of tender

specification for consideration of their bid. Bidder shall ensure submission of

(General/Technical/Financial Information for last three years supported by unabridged

Annual Financial Statements, assets and liabilities statements and other financial

statements duly certified.)

. If Bidder is a Trader, it should submit a copy of valid Category license or equivalent Trading

License issued by CERC/Appropriate Commission.

If Bidder is a Trader, it should submit a copy of at least one number executed power

purchase agreement or an equivalent arrangement for supply of power/Letter of intent.

. The consultancy/Joint Venture firm deputed by UPCL as a consultant shall not be eligible

for participating in aforesaid tender

The bidder has to submit a self declaration in Rs. 100/- non judicial stamp paper declaring

that the bidder has cleared all his dues/liabilities and has no outstanding net financial

liability/net dues towards UPCL on the last date of submission of bid.

UPCL being a distribution licensee is having Long Term Access. Accordingly, no Short

Term Open Access charges shall be payable for inter-state transmission system as per

the Regulation dated 04.05.2020 up to the limit of LTA, however, if any additional open

access will required to be taken by the bidder, with prior written consent of UPCL, over and
above the LTAthen the same will be duly reimbursed by UPCL.

. Application for Open Access shall be made by bidder/trader on behalf of UPCL. Timely
application shall be made to ensure supply of contracted capacity on RTC basis at delivery
point and all applicable charges shall be to the account of bidder except the Open Access
Charges (if applicable). Any subsequent applications for change in approved open access
quantum shall be processed only after prior written consent of UPCL. Any consequences
towards delay in application shall be to the account of bidder.

UPCL reserve the right to unilaterally reject the bid at any stage of the processing of the

tender if any declaration submitted by the bidder is found false/incorrect/misrepresented.

The documents will be issued to the bidders only through e-tender i.e.

(www.mstcecommerce.com). E- tenders will be received and opened on the dates as

mentioned above. In case the above date is holiday, the tenders will be received & opened on

the next working day at same time. The undersigned reserves the right to refuse to issue the
tender documents to any applicant and also to reject any or all tenders without assigning any
reason thereof and no claim on this account shall be acceptable. The tenders received
after the date & time mentioned above shall not be considered. Bid will be submitted on

(www.mstcecommerce.com) only and hard copy of technical bid will also be submitted to

the office of SE (Commercial), UPCL. All other details and terms & conditions are available in

tender document. For any assistance on E-tendering, please contact on telephone number

011-23217850. Superintending Engineer

w b»

N~ o o »

©

No. 458/1/EE (CM)/UPCL/A-2 Date: 11.10.2023 (Commerclal)

"SAVE ELECTRICITY IN THE INTEREST OF THE NATIONS" Use LED Bulb to Save Electricity.

(Toll Free No. 1912) "Pay Electricity bill online 24x7 from www.upcl.org" (For information on
Electricity Theft, informer may report to Toll Free No. 1800 180 4185/ Fax No. 0135-2760911)

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTERESTS ACT-2002
Hereby this is to inform that under named borrowers have not repaid principal and interest thereon of the loan.
Therefore the loan become NPA. A notice Under Section 13(2) of the Securitization and Reconstruction of
Financial Assets and Enforcement of Security Interest Act 2002 was issued at last known address, which was
returned undelivered/refused. Therefore again we inform to under named borrowers by this public notice that to

pay the loan amount due including interest and other expenses as mentioned in this notice within 60 days from
the date of publication of this notice otherwise Bank will be bound to take action under 13(4) of the SARFAESI Act

2002.

We invite your attention to the provisions of sub-section (8) of Section 13 of the SARFAESI Act which speaks about
the time available to the Borrower/Proprietor/Guarantor's to redeem the secured assets.

Mahaveer Prasad Bhargawa. |
have lost my original
allotment letter of plot no.-
5/94 Vikaskhand, Gomtinagar,
Lucknow issued by L.D.A.
Mobile n0.-9990009922

0060108189-1

Original Allotment and
Possession Letterof my flat
no-902, GoelHeight, Tower-T-9
Block- D, Village-Anaura,
Lucknow, havebeen lost, useof
whichisillegal- Arun Kumar
S/0 - Krishan KumarR/o -
House N0.53A,53B,
VaishaliEnclave, Ismailganj,
Sector-9. Indiranagar
Lucknow, (Prateek Gupta,
Advocate Mb-8182002737)

0060108188-2
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Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

NOTICE

Name and Address of the Borrower/Guarantors : 1. Shri Brijesh Kumar Yadav S/O Shri Shyam Pyare Yadav.
Address |- Vill-Jagdishpur Post-Bhiti Shivpur Hata Bazar Gorakhpur PIN-273412 Address II- Flat No 106, First
Floor, Gold Line Residency, Faizabad Road, Chihnat, Lucknow-227105 2. Smt Sudhana Devi (Guarantor&
Mortgagor) W/O Shri Shyam Pyare Yadav Vill-Jagdishpur Post-Bhiti Shivpur, Hata Bazar Gorakhpur PIN-

273412.

Description of the Mortgaged Properties : SCHEDULE 'C’
Part-1 (Hypothecation of Movable Properties) NAP
Part-Il (E ble Mortgage of | ble properties)

All Part and parcel of Land & Building situated at Arzi No 54(Min) Mauza-Unch Gaon, Tappa-Haweli, Pargana
Bhauwapar, Tehsil-Sadar, Distt- Gorakhpur in the name of Smt Sudhna Devi W/o Sri Shyam Pyare Yadav
Registered Vide Sale Deed No- 980, Book No 1.Khand No No-3114, Page No- 377 to 398 dated 17.03.1999

registered at the office of Sub Registrar Gorakhpur. Area 283.72Sgmt

Bounded By :- East-Road PWD, West-Land of Vendor, North-Land of Vendor, South- Land of Kedar

DATE of NPA, Date of Demand Notice : 18.01.2023/19.09.2023

Amount O/S as Mentioned in the Notice U/S 13 (2) : Rs. 11,12,594.00 as on 16.09.2023 + Future Interest and

other expenses

Name and Address of the Borrower/Guarantors : 1. Shri Brijesh Kumar Yadav S/O Shri Shyam Pyare Yadav.
Address |- Vill-Jagdishpur Post-Bhiti Shivpur Hata Bazar Gorakhpur PIN-273412 2. Shri Brijesh Kumar Yadav
(Borrower & Mortgagor) Flat No. 106, First Floor Gold Line Residency, Faizabad Road, Chihnat, Lucknow-

227105

Description of the Mortgaged Properties : SCHEDULE 'C'
Part-1 (Hypothecation of Movable Properties) NAP
Part-1l (Equitable Mortgage of | ble properties)

All Part and parcel of Residential Flat No. 106, First Floor, Gold line Residency, Village Anaura, Lucknow 226028
in the name of Brijesh Kumar Yadav S/O Shyam Pyare Yadav Registered Vide Sale Deed No- 2992, Bahi No. 1,
Jild No- 17982, Page No-219 to 268 dated 24.02.2016 registered at the office of Sub Registrar 2, Lucknow. Area-

81.784 Sqmt.

Bounded By :- East- Common Passage, West- Flat No. 107, North- Open, South- Common Passage

DATE of NPA, Date of Demand Notice : 18.01.2023/19.09.2023

Amount O/S as Mentioned in the Notice U/S 13 (2) : Rs. 16,16,226.00 as on 16.09.2023 + Future Interest and

other expenses

Dated: 11.10.2023 Place: Gorakhpur/Lucknow

Authorized Officer, State Bank of india

Lucknow
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